
22.05.2014      J-1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO.3       
(DIVISION BENCH-3) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE JAYANT NATH

1. RFA(OS) 146/2013 SHRI SAPAN CHOPRA & ANR. RAJESH YADAV, RUCHIRA
VS. M/S ULTIMATE BUILDERS R.L. KOHLI, VARUN YADAV
AND DEVELOPERS (P) LTD.

COURT NO. 34 
(DIVISION BENCH-9)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE KAILASH GAMBHIR
HON'BLE MS. JUSTICE SUNITA GUPTA

AT 10.30 A.M
1. CRL.A 3/2000 MANOJ KUMAR VERMA ADITYA AGGARWAL, RAHUL KUMAR

VS. STATE RAVI NAYAK

COURT NO. 10 
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 2.15 P.M.
1. W.P.(C) 3034/1996 B.R.L.SAXENA ASHLY CHERIAN

VS. MUNICIPAL CORPORATION OF SANDEEP PRABHAKAR
DELHI & ANR. AMIT KUMAR,VIKAS MEHTA

COURT NO. 25 
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. CRL.A 93/2002 DHARAMWATI RAMESH GUPTA, BHARAT SHARMA
   CRL.M.A. 364/2002 VS. STATE VARUN GOSWAMI
   CRL.M.A. 9572/2009 
   CRL.M.A. 3509/2014
2. CRL.A 94/2002 SUKHBIR SINGH RAMESH GUPTA, BHARAT SHARMA
   CRL.M.A. 3511/2014 VS. STATE VARUN GOSWAMI

COURT NO. 28 
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M
1. CRL.A 512/2011 FIROZ AND ANOTHER SUNIL TIWARI

VS. THE STATE M.N. DUDEJA
2. CRL.A 985/2011 SHER KHAN IMRAN KHAN
   CRL.M.B. 560/2014 VS. THE STATE LOVKESH SAWHNEY

                      COURT NO. 81
                     R-II, ROOM NO.103,1st FLOOR, BLOCK-A 
                 REGISTRAR (APPELLATE) SH. ANIL KUMAR  KOUSHAL
PRONOUNCEMENT OF ORDERS
1. CM.APP.19672/2013 SHAKUNTALA DEVI SHALINI KAPOOR,PROMIL SETH,
   IN RFA 391/2013 VS. DDA & ORS. J.M.BARI,AESHNA DAHIYA

DEEPAK DAHIYA,PADAM KANT SAXENA
SANJEEV BAHL

    HIGH COURT OF DELHI                            
    21st MAY, 2014                             REGISTRAR (LISTING)



22/05/2014                                              PRONOUNCEMENT LIST OF COMPANY SIDE

COURT NO. 5 [E-COURT]
                       HON'BLE MR. JUSTICE VIBHU BAKHRU

    FOR PRONOUNCEMENT OF JUDGEMENT
1.  CO.PET. 221/2012          JUMBO CHEMICALS AND ALLIED   GIRISH K KAUL,VISHVAS ASSOC.,
    CO.APPL. 261/2013         INDUSTRIES PRIVATE LTD       RAVI DATTA, RAJESH SHARMA, 
    CO.APPL. 935/2012           Vs. M/S ARJUN INDUSTRIES LTD ANSHUMAAN SAHNI,DINKAR SINGH, 
    AT 10:30 A.M. VIRENDER GANDA,VIPUL GANDA,

SANTOSH GIRI

******



22.05.2014                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

HON'BLE MR. JUSTICE  RAJIV SAHAI ENDLAW
(IN CHAMBER)    

    FOR PRONOUNCEMENT OF JUDGMENT AT 10.30 A.M.

2.  CS(OS) 1938/2008          SMT. RADHESH SINGH           PRABHJIT JAUHAR,JEEVESH      
             Vs. VINEET SINGH & ORS.  NAGRATH,SHREYA,NOAREN,MNK LAW
                                      OFFICES,AVSI MALIK, NAAREN

NATH SURVARIA,ANURADHA
MUKHERJEE, SHREYA SOM 
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